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THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE 
MINISTRY OF DEFENCE. (SHRI SHIVRAJ 
PATIL); (a) and (b)~ Modernisation of 
ordnance factories is. an ongoing process and is 
undertaken by renewal and replacement 
programme of the existing, plant and 
machinery . by sophisticate and; modern ones 
and also by making capital investments for 
manufacture of weapons and equipments of 
modern technology. 

Change in Policy  of freight equalisation 

633. DR. R. K. PODDAR: Will the PRIME  
MINISTER     be  pleased    to •state: 

(a)   whether  the  Government      of West 
Bengal have    urged upon    the 
Central  Government  to   change    the. 
policy of freight equalisation which . 

adversely affects the economy of that State 
only but helps. other States and as ao 
compensation is granted to the State for such 
loss of. locatibnal advantages; and 

(b) if so, what is the decision of 
Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI SUKH 
RAM): (a)   Yes, Sir. 

(tt) The     Government  has decided in 
principle to phase out     gradually the  existing 
freight'  equalisation    in respect of cement and 
steel, subject' to subsidisation of transport for   
remote, inaccessible and isolated areas. It has 
also been decided that no new scheme of freight 
equalisation for in-" dustrial commodities    or 
for essential items of mass  consumption  would 
be. introduced  except to   subsidise  transport 
cost of industrial commodities in the case of' 
remote, inaccessible and isolated areas like 
North-Eastem  Region and hill and difficult 
areas. In the case, of cement, phasing    out of 
freight equalisation has already commenced  
with   the  introduction     of . partial decontrol    
with    effect    fr6m 28-2-1982. Freight   
equalisation  operates only in respect of the levy 
portion of the sale of cement which is being 
progressively     reduced. As     regard: steel, the 
Government-   has reviewed the earlier decision 
in the light of representations received     from  
various State Governments and has    decided to  
refer the matter  to, the National Development  
Council. 


